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MR. DEPUTY CHAIRMAN: Yes, I agree. It is a valid point.

SHRI MADHUSUDAN MISTRY: I was particularly upset when the Ministers

themselves crossed the speech.

MR. DEPUTY CHAIRMAN: Mistryji, it is a valid point because the Members are
not supposed to cross between the Chair and one who speaks. Please keep it in mind and

observe it. ... (Interruptions)... Yes, that is correct. I agree with that.

Now, we take up the Appropriation (Railways) No. 2 Bill, 2016. Shri Suresh Prabhu

to move the Bill. ... (Interruptions)...
(ii) The Appropriation (Railways) No.2 Bill, 2016
THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): Sir, I move:

That the Bill to authorize payment and appropriation of certain sums from and out
of the Consolidated Fund of India for the services of the financial year 2016-17 for
the purpose of Railways, as passed by Lok Sabha, be taken into consideration.

The question was proposed.

MR. DEPUTY CHAIRMAN: The motion moved. The hon. Members who want to
speak can speak. First, Shrimati Wansuk Syiem.

SHRIMATI WANSUK SYIEM (Meghalaya): Mr. Deputy Chairman, Sir, I rise to
share my views on the Railway Budget, 2016 presented by the hon. Railway Minister

with specific reference to its significance to the North-Eastern States.

Sir, it appears that the hon. Minister has attempted to consolidate on the present state
of affairs rather than going in for newer measures. There are no new trains announced for

any region and there in no upward revision of passenger fare.

Sir, with the NDA Government assuming power after the 2014 Lok Sabha elections,
many grandiose plans were launched. Union Ministers coming, Union Ministers
going; only on paper converting the Look-East Policy into an Act-East Policy. But the
ground reality remains the same as it was during the UPA Government. In fact, many
programmes/projects launched during the UPA Government have either been downgraded

or discontinued.

Sir, there was a sudden spurt in the Centre's plans for the North-cast on the eve of
the Assembly clections in Assam, the most populous of the North-castern States. Sir,

except Arunachal where the State Capital Naharlagun has now been linked with Indian
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railway network, there has been no attempt to extend the railway network to any other

State in the region.

Sir, in my State, Meghalaya, only a symbolic attempt has been made to link
Mendipathar in Garo Hills area with Dudhnoi in Assam on the New Bongaigaon-
Jhogigopa-Goalpara-Guwahati Section. But the passenger traffic is very minimal on the
new stretch because it is very short as it takes only 15 minutes to cover from Assam

border to Meghalaya border.

Sir, there have been attempts to extend railway network to the State of Meghalaya,
southward of Guwahati linking Byrnihat in Meghalaya, which has fairly established
industrial cluster, including steel-making units, rerolling mills, etc., but not progressed
beyond survey stage. Sir, I would like to know from the hon. Railway Minister as to when

Meghalaya will finally get the railway line.

Sir, North-East Frontier Railway, which serves the region is still lagging behind

other zones in terms of improved passenger amenities and faster movement of trains.
[THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE) in the Chair|

The artery of the railway network in the region is known as the New Jalpaiguri-
Bongaigaon section, where doubling work of the single broad gauge line is still in
progress for many years now. Only a single gauge railway exists in this section and beyond
Guwabhati. Because of this, there remain a few bottlenecks on this section affecting free
movement of trains both ways. Owing to this delay on the route, the passengers reach late
in the night and are forced to stay in the city till the next morning for connectivity to the
Barak Valley and State like Meghalaya.

I'would like to urge upon the Centre, especially the Ministry of Railways, to take up
the doubling work between New Jalpaiguri and New Bongaigaon on a war-footing basis

to provide faster movement of trains between Jalpaiguri and Guwahati and beyond.

Even beyond completion of doubling work in major sections, the Railways need to
provide additional trains during summer vacation, Christmas and festive seasons in the
North-East to provide relief to a large number of people of the North-East, settled in other
parts of India.

Cleanliness and hygiene, both on-board and on the station premises, need to be
given added emphasis. Similarly, to the quality of food provided in the pantry services

too.
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I carnestly urge upon the Centre to break away from the past and do something
good for the North-Eastern region in terms of faster, safer and more and more frequent
services, both within the region as well as on important sections in the national network

of the Indian Railways.

With these words, Sir, I conclude my speech with much expectations from the

Centre for the betterment of the North-Eastern region.

sft o1 R (SaRRES): rexvily Suavens Aeied, o R Yod &1 <9
BT I, ART Bl gSh R Uhdl BT WX BT Il 8, S0 TRAIT Idd BT IJg SN
TS TN (YerasT) e, 2016 &, § s g f& ag agd & Agcygef 2 iR wRd
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eI, B9 o1 fafie sRon | fsson e w fager 9 <=2 81 519 &9 fager o
g, A1 59 g8t B TSt Sxad €1 981 B SAl IF H 519 TH VIR 30 &, a1 3
Te 37T o7 fb Uep a) 9N €1 A1 ¥eT €301 Sl 3 U VTS| Bl Serevvy faar or, s
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15-20 foraieT &1 g¥1 4 € § 77 B! 81 SHH W AN IR H IR oI & 3R AT I
H Bl IR B SfSAi €, NI T8TH IR o 1 € 3R fbw am< fosd # =¢ o €1 7w et
T & forg @1 S 81 wahaT &, df w1 9RAT Al & 94 d8av glaad 78
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YSTITeTersT BT ez 2T, a8 Yoii-iesr el garml H 27 31 49 Sil & goic WIoT 3 F4ie
PN AT IATdT §: "UBel a0 qui H XAMSAT BT Wis 721 9¢1 AR $4 PR A g8
o ISl 9t <€ 2, T ot g8 &, i Wi 0 U E, 9 W €, S T w8,
SIfp ST T 8, 98 B! BT ST ¢ 16 3, 954 §¥ 81 $41 ST I W o SIul,
FW R W) 5@ S, $1 gAY 51 I A aTell MSAT BT 3T g 701
AT 3BT BT, ol o1 fa1 aran =1 &, 9 fas 331 3R gfaen & |, 9 H &
1 ARG AN N B AT Y, T8 ISAB AAPR 81 I8 Pl We T AT &,
S IE AR IS (BT & WIRA BT ANTRD 8 b AT | TS LB o b forg #X oy
G I S A S A A 918 €, a8 A wwsien g 5 9 g & o & i eiR
Y B T E, SRS T Al [egpat a1 # aa <& 81 39 arl A 89 BT fb
31T AT SHD! B 36T I dTet 82 @ 56 oIy vas <afat Qe =nfey o fos < aga
21 fas 21 3l A1e &, 519 9 7 9 3R 519 #7281 W) & Jrcd Sft & T |, I9H Uge
B o) e 2119 3 w3 72 O 99 Ui & S A ol gU A1 B ) g el gars org
o= et o fodt wrde 7 firet 9 grea fie Stree) efter o o fas &9 w8l S, @
P2 & it is so good to see you here. TIT BRIGH €, Fell NI IR q1dAId B Bl
ST § $9 TR & AfeT geid g1 81 91 I8 S faewar SiR sty @feaw © fe
JHT AN & 1 THA-FADY B BRAT 8, ST WRATI ¥d & 13,86,000 HHATNIT B
Hifede fdar g, URa fhar 51 3 € eHart €, ST use 41 9 wifd 3/ Verd & Jar & forg
I 9 H9 9, 0 9, a1 9 SR g 9 1 3 IR §1 Uh g9 faeraw Rufa g f
et Y ST9 el Tl A1 e gl

SUHHIETE HEIG, ST ¥eid & 94 Ufqerd A= €, I MR i § gem aret €,
MRS et # T arel €1 &9 a1 Arad € fos &9 £ Rotes arel € &R 3 &) sarer aman
PR B, AfT A WRT BT A, R, B, A9y, e, el 7, 98 o
JRfArd feeat # A= ®xa € 3R d 94 wferera Yot A €, 9P A W TIied Yold Bl
40 WcreTe Y=y, Frerd 1 goi 991 g3 8l €, 59 # iersr=y | o 3k Rulfer & fag
forg STt e whfeaR wat an gudt S A fede 2t frerd 21 g9 T fafe v . & a
ST ¥Ed P HieIR 7 § s oM & oy s & 3fer Stgt A war S € agt
3NSTes e, ST diel fSa B 91 31 I BIg TTe1 1 721 ST 11 ST81 AMH, Yhd
ST 3@ ST &, 981 IR U $HYac BIHY AId-Ail 9 s B I3 B 21 JIg Aol
T W EH 9w ¢ fob STAqR &l misAt Ferd offl gag 1 991 A AR BT s e,
T BT 9 I9 B o Bl I 3AT BiS 81 SIal AT, FIfP AR YR AR & o
I HRAT & AN AP FoTT R0 BT 91 BfSH BT 2l 91 987 IR Uh-Tdh BT
ol ATS el offl g8t = ARY ame @i 991 f 9, @1fe h gE &b HuR A
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S| I AT B9 R B, BH WUAT S8 2| SUHHTEE HBled, A YR & AR g,
Ie GHEIT & A1, SooTd b A1, STHT & H1 AT B BT &b [Hol=T ATl a8 AT
B B TP 9 el 59 D] AW Jadrdl B, infrastructure BT, ¥ Gad B, feai
B, ITH TIH B, ITD] T HawAT P GERA & folg IqH 59 Yoil Feaer o 3R a8
Uil fHrd=T R @ forg Tifiies foe 3 &, S I8 Sil 11 3”9 30 PRIS 88 AT 30
TR BT I8 {9 B1 3TH 10 3RT 15 PRIS 63 AR BUT had Iod I s § @ fhy
S| Vefd BT GR&T I@+1 A1fee) GRar & foy Sil [/ $ 8, W €, 7Y W3 991 §
ST B4 G a1 Sy, $ad forg =il @d gifl ofik wmr guRsd &R |fdds
& oy it @ €1 39 Ned & Sl SHAR] 8, I (oTQ WY BIhT a1 /1137 1 778 81 H 39
T B IS Td & A A1 el g fb a9ad: Yad qrat a4l faurn & foag € e fen
419 HATAA &, T8 cradle-to-grave T Ya1d HHATNIT b FE@-§@ B! (o1 B ST 2
§ SIRIES W IEIgA ¥ AT & SIS § U ¥d W@l 911 9% fovaes forg 912 9%
grsad & foru, Aemifea S99 o areli & forg, e TN Yod SHEarRAl & forw
3R Tt AT & % a8t U¢ §U 90 ¥ed 1S 9% Ugd € 3R 957 $9-$d WA R feg
H I M BHTAT <Afh 98 ezl Yo 7 BT 396 Ga-59 & 1Y, 396 givicd &
oy, S7h wgeas & fog, S96 g=al o ugls & fou, S 9fIsr & fogl @)
TR & foy Y vora gl A 4 @9 HRar gAY, 59 89 $EUX ol 98 o, 91
A Yot 73 S & 9% 91 qarl) {6 Yad W a8l R {5 & fossilised € 3R
I W U b SHM B TP TB §g, HUR A PO PIferd AR qiRer - &, SH A o
qdTs 811 7, O 59 TR & W ¥ 9¢ B Ia1d & R I1 BT HIST BT U futuristic
IeTd I BT WHY o1 I1RT STD foU S ITsde TR B, ST BholTdRI bl SiH
ge a1 8 b 3a SIRTY, 31y 9918 T 3i1R § 317U ] g <4l €1 S8 11 Bs Vald WIHI 1 e
4 2 3R 1 TEIgH 3R BRER & Yad Tl & forg et i 981 ) S ey €, 3R
319 ST §RT SAD1 I(¢AT I A PR I, T IE 36T ST I ATAT Pl I W
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g, STD! ATATATE] TR g AT YA BT AR TS ATl Bl S8 59! didief #e &
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ISP NIY T € Haey € 3R 98 Haey I8 © & Yeld B1 1 Yoil Fawr =1ey, S9! a8
ot frrarer firerer 8 ofR Yo &1 Wi W Fe fegear & fewn # TR IR W@ 8,
bt Yeta orast IR, g I 3resT T BT 5 forY Yefd 7 araet Y Ig™ o1 B foar
21 SHBT I 3NV W UST 8| 'BAIHY’ B, "Tordl’ g, WA’ 2, 319 o © & g1
T TR MR B Yeid 9 AT B T2 &, FSTad1 9= 9gd 1g 3R AR 98+ are 2|

SIS AA-A1Y S g WfCRIUeH & d8d aR 9l Yod ol & e ot
ST 4T IS 81 AR A Nerd T U B, S8l uR 7Sl gSi e g, frsit
ST STHIF, 9, |9 Yold BT T2, offhd @ Yod CIET B ol 39 & U d8ax
WY S 3R 981 R Gaems g |

SHd A1 B Id BI 71 95 WUGT B, ¥l TICT 2 IR I & $a-R1g ofl 9gd a1
AT H SHS! AUST &< ©, SHS [TH 3R A1 31 Gfaen & forg Sqe ST w3
% foly $8F UH IS 975 2 ... (W9 B! °9T))... 39¢ dgax ¥l S Yod & a1 &
?%‘ﬁl sﬂ%ﬁ ﬂ%ﬁ?ﬂ'ﬂﬁ i ATl svsH 8.56 <Y hXTS DUV hI capital investment plan
CRIRI] sTﬁ'ﬁ ?Tlé 3G ol Wﬁ BUT Dl capital investment foram € 3R s?ﬁ? ﬁvl(’
TS 7 S!S g BRIS BUU BT oI 30 ATl & forv fear € 3N a1t o= ot
S fafis vl o e <=2 2

TR, VoTd BT ST SfSdhes e BIRSR BRURTE B, SHB! 17 TR 5 Gl BRIs 3IU
T Plgacd Uhb ard | W HH T § firet €1 78 I U fen-dusd Yo, MR B a86H,
TR & WA BT U Fav WY Y B gU AT 98 V&1 8, 399 hadl 3a-g $I a1d
T2 &, Iich S APhSi-EoIRI 317 AISHIRI B i g e ... (99 g S ). 59 6
R I HadT 9 AT 9@ T YA, IEDHT AT G B ST, SHST 1371 H Aforas
19 B T, 1 TS 31 S IS 8, HOIgR BT SH1 SIMATSIE] 8, Bl Sed1a bl 3l Sl
SUST 2, AIEROT IR AR BT S TR 3R ASTIR &, 74 98 <1 4 gig gl

He1ed, § 9 3 &1 qR1 T2 BT § SR WA AP, TG w31, 2 T8 Al
ST 3T AN i, 91 9] Sil T g4 -9gd TR BT g % 3179 31 qfey| 3mus! 3d
P I g+ & A1 R R 3 g1 fawwm s fawe, s 9l

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.
Shri Nadmiul Haque; absent. Shri Veer Singh.

sft I R (SR wRen): wRiey, # fafrr Ren dwe@rie 2 fagas, 2016 R e &
foTQ <t an €1 59 WUl fIeas uR die & forg g9 =i, 989 $aRI Arimad off 7
el 31t o 2, g fofg § S e=raTs 3raT el gl
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I8, H ¥l &b wArere faiia av 2016-17 B Al & forg wiwa o wfaa Ffr w
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2015-16 & BTGHAI BI IW Al ITH STH-AT BT SATGT JHAT 3T &1 ITH HHA: 54 T 64
TR BT S TS &1 S 8184l Bl b & forg #7301 St 1 51 uga w1 =y, foras
ol el GRIG a3 B %) BT & e BRT e o 8, o gRE R, R
DI TSTS!, I BT YS! A IA, B, A Gh, IUHIUN B f[Awerdr, !
TG, TIHY Td TIS-BIs 3MMfe, oifdh &1 I SR FeR $1 Gee Y 9 Iad Ifead
WI-IWE TR AP € 7 B AGIHAT & AR 3T foq "fawry ¥ d=en dw” b
ITIAT HIAT AT AT B A1, AU "IATHAT Gl H OIS daelid b A1y,
TR ST PRI, TS Tehei1eh bl AT IR Searaehdl H gig JHTTed 81 A |

TG, ¥ WAl St Yrd @t g9 9 {3 guRe & forg -3 e a7 @ 8, e
Yol B BRITH [FTad 8, Iy Aa4 Io1 FaTd I8 € b AMGMPHIHR01 UR & g aTell
& el | MTUIT? FAifb YeTd Bt UffeT BHIS T 245 BRIS BUT B, ifdh ad Sad
Dl SATST BT ®1 89 B B $ BROT AV el b fRaR =21 81 o1 W=7 2, I W)
Tl FRag 7 F RER €, I0d $IAI 9 &1 H Ah-Ahrs S sTard TR & e
BT G-I T TS 8, WH-UF H ShaR| & gRI gediell B A €, @H-U
TSI TomTelt Y 21 A1t &Y ot usie @l T Sfod 9% R e el 2, saferg
At Sft &Y WT-uTe e R 4Ry e <7 @l

TEIGY, Yod & fagiiavor &1 wrf ot gof wu 9 T2 ganm 21 ol dwad 16,000
fpelIHicR ¥l alrs1l &1 el gai & 3ii¥ 48,000 fa iy Ao &1 orf g
fY 91T 21 BT TS BIRSR, T S99 Td B, fI9g-T i Yord 3o, Sfedbes
HINSR AHT B I INASG i 08t € 3R IeTd b qHe S© YRT PR UM U
AN & HH T2 B
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HEIEY, WA HA ST 7 AU Fofe H e o w) e fea g, e
gfRae drTe Tt H w3 S | qeniRer w¥ fh 9 rgered Sl A @E Y PN IR
R FH g g UST Heayul ASTIa SR IR0 uR Sarer g €, s Y
Harsit o1 fawar gHfead 81 av|

AEIGY, < H 3MaTel & XA | AT B G B E, 31 ol (S 99 B
maTaddr 21 I e smrRfara sivft # Sarer o anfey, ot <91 91 Sedar oY saT
e o e | RIS e agd W BId © 3R 3TI-SA aTell BT H=AT SATAT Bl
2, o 950 W &1 A1 BT TSl 1 A A3 S A 3o goe § gt
YU BT &, T I8 gig STeal & e 3 wIw! 78] 2|

Hqeled, # #3i1 St &1 & Yed # 9@ JruRTg 9 Afedr gRem b avw H faar
K 3R ISR B 6 59 fawm o 9 smawad &9 Ior, R o417 4§ Afgel
3TURTY T 3= YRS TCHIY, Sid geuTe, BT 9l ARYIE 3MMfe &1 T St Wb | afe
3MMIeAE 81 11 Veld Yo 9o 31 Wz Ja w i i far syl

B, TNHR B Iad PT MBI i 48 B a1 A1y Rl oo 4
SIRIET a3l & SN &b FTYBRI BT B4 81 V&1 &1 HBlad, MSHeRT 81, 39 W 84 AR
AN UIET B Pls TaRTS] 981 & T URH Y 91a7 A1ed 1. WA s dr Sff 7 Sl
MR WG 3 SIgfer ST iR SIRIfed ST & AN & Rl Bl el B
2, 98 JaveqT Wrsdc Haex # W rggfad s ofiR srgegfera sonfa & anl & forg gt
AV IT TS 5 1 A9 & 6 50 ARPR A 3R qd P AR 7 ¥erd & 16 9T B
TsdC WaeR | T fam 81 S TR R SHar STRfed S, g ST 3R st
STTf & 9, 396! RerRAc & 919 d SR Wrefl 81 T 3R Wisde Adey ITdhT ¥R 8l
T & 3R fR-efR 78 SMReTor W BT el o7 <8l 21 H A #5 off 9 fraed wm
o 3y TsdT AaeX 31 7, fog Ursde daey H W srggfud i iR srygfad Sienfa
% forg ReTder AF] 81, $9 WX JMMUST T STa7d o1 912 gl

TG, TS ¥ fawmT & et 1 erg Rt ot &, @ wd 1 7 € siR sad
IR ST, S ST 3iiR Afgamsii 1 Bict Q1 81 81 ....(AHd B °9ch)...
A #3AT ST A e B 6 &2 s Fremds verd 3 w@Tell us usi 1 WRT SIY
3R sryfea ST ok srgegfard Sonfa @1 @iet gur foan Sl # w3t Sit 9 S
A 6 9IS TR IR W) AR 3111 BT fbaeh R € ok @ 39 79 9= & Sii?

qBIed, W P AR gl REEE § SH] Vad A, JRIEEE d sRgR a2
IRTETETE ¥ facel! IR 8vUd T & U AFHYR -1 A Wigd 81 39 W)
3fte Bl SIR¥ BT S| .. (HT DY €Y. st R ot # A w3 S 9 s
e H IS forar o, a1rst H e A 31me B Y81 §, 39 Aae 4 H+ 9% foraa o Wt fa=n
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o1, 31TST § e & JITIE &Y I8 §, 59 4ay H 7 3% forfaq 4 ot fawn o, S9a) it R
a2, § 39 5 9 =0 SfY 1 S w2 Sft s em R < a1 andfed e 3 € v eist
AT & qRIGETE & g mEfed o <, 98 Bict | I B 6R1 3R § o #3 St
59! H I H W faaR 1

I8y, JRIEEE UTerfie diad TR & 919 4 SIET ST 81 37d: JRIEEE 9
AR ATRT, s T Ds GURBRT o T S| SHS T1-H1T BT 3R I T AT
Teil 31 3T 2 fob ORI B IR I ST 9y, a8l & forv =it Yad drs g9Rf Sl
EHEN 11 1 A TN IARISTEIE | GADR AT 8, S5 W1 54 A o AR IoRA B

Suayreae (3h N.d). Rz gg=iR): ey o) 7 9amd, e @=h sha At s <

3t IR fg: IR-ui= IR &9 off 907 Sorft 81 71 7 2 f% swa Wt e Syl
facell & arm qRIGTETE, IWell, TMESRIYR, aETs b Idla] o1 I &I ol feed-
MisRTETE & afe ARl o giaar 2g ve T STy o7 SR REtw ¢F $1 ssvE
NUERIEICEATRIESIY

F A AT ST | AR S s 3 SURIeT geIal W Sieg 9 Sieg $ed Io1Y 3i”
Yod H Ue GM Afad $1 GHfRaa e, gRem, Ah-AhTs, el AH-u ST
BRI $21 GATa 1 b AT H JFUT I FHIG Bl &, T=IdTa |

SHRI C.P. NARAYANAN (Kerala): Sir, I support my learned colleague who has
just sopken. One point that I have to bring to the notice of the hon. Minister is regarding
a large number of vacancies lying unfilled. It affects the Railways and the country in
two ways. One, earlier it was reported that about 13 lakh vacancies were there. If those
vacancies are filled, those many unemployed people will get employment. Similarly, as
hon. Veer Singh has said, a sizeable percentage of them will go to SCs/STs and other
backward communities. So, I request the Minister to see that vacancies are filled up as
early as possible. Secondly, employees have to be trained also. When you take employees,
they should be trained as per their postings. If you train them properly, their services
will be much better. We have had experience in various sections that when we retrain
the employees, we get much better service from these employees. I am not requesting
much regarding new lines, etc., in my State Kerala. But I have to bring to the notice of
the Minister that we have got a long standing complaint. It was in 1983 or 1984 that a
coach factory was assured to Kerala, but finally, it landed in Punjab. The second one was
assured some 15 years later at the turn of this century. It went to UP.  am not complaining
that these factories went to those States, but so far, there is no public sector establishment
related to the Railways in our State. That is not doing justice to Kerala. Now, going through
the mind-boggling figures, we find that about ¥ 4 lakh crores are being spent for various
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things. If Kerala is given three per cent of it, it will be more than ¥10,000 crores. If half
of that is there, we can have that coach factory in Palakkad. Then, an assurance was given
regarding a wagon factory in Cherthala, a water-bottling establishment in Trivandrum
and various other things. None of these has taken place. So, I request the hon. Minister to

kindly look into our requests because this neglect has been there for long.

Now, regarding passenger trains, I have to bring to the notice of the Minister the
stretch from Parassala to Manjeswaram, which is about 600 kilometres. In various sectors
of this stretch, we have got the express trains running, but regarding the passenger trains
stopping at all stations, if you take various sectors, only two to three trains are there
which are running daily in these sectors. If you can increase that, it will be of great help
to the daily commuters. In Kerala, there are a large number of people staying in their
villages, going to 100 or 150 kilometres away from their place, doing their work in the
Government offices or some other offices and going back home. This is a peculiar thing,
as far as Kerala is concerned. To support them, availability of passenger trains will be of
great help. I am sure that the ticketless passengers are the least in Kerala. So, if you run

those trains, it will be of much help to us.

Then, regarding the amenities in the trains, the Minister has been assuring a lot of
things. That is good. But, earlier also, I have said that drinking water should be made
available in all the trains at all the stations. Earlier, it was there. There was a practice in
the Railways that it was available free of charge. As you have now stopped the practice of
vendors distributing tea, coffee or water, particularly old people and women find it very
difficult? I have found that the Minister has been very kind. That is why I am pointing
these out. If he does that, it will be of great help. Thank you.

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Now, Shri Bhupinder
Singh. You have got four minutes, but you can take two more minutes; not more than

that, please.

SHRI BHUPINDER SINGH (Odisha): Mr. Vice-Chairman, Sir, I support the
Appropriation (Railways) No.2 Bill, 2016, moved by hon. Railway Minister. I would
rather request the hon. Prime Minister and the Finance Minister to support the Railways
— the Minister of State (Finance) is here — because they have to do a lot of obligatory
work. Sir, we, along with other MPs, both from Lok Sabha and Rajya Sabha, had given a
memorandum to the hon. Railway Minister in his Office on the 14th of July, and we had

put our demand very clearly there..
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you.
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you very much.
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sft yftiew Rig: sye 9gd-9gd a=raral
SHRI SANTIUSE KUJUR (Assam): Mr. Vice-Chairman, Sir, thank you very much

for giving me the opportunity to participate during the discussion on the Appropriation
(Railways) No. 2 Bill, 2016.

The Railways presence in the North-East Region of the country is more than 125 years
old when the first passenger railway system came into being in 1881 between Dibrugarh
and Sadiya. Since then, the railway system in the Region has grown considerably. In
1958, a new Railway Zone, that is, Northeast Frontier Railway was carved out of the
North-Eastern Railway with headquarters at Maligaon, Guwahati, so that the interests
of the region could be looked after in a comprehensive manner. There are presently
five divisions which serve these eight North-Eastern States, that is, Katihar, Alipurduar,
Rangia, Lumding and Tinsukia.

Today, North Frontier Railways, directly or indirectly, serves all the eight North-
Eastern States of Arunachal Pradesh, Assam, Manipur, Meghalaya, Mizoram, Nagaland,
Tripura and Sikkim besides West Bengal and Bihar.

North Frontier Railways has become the lifeline of the North-East Region
transporting essential goods all over the Region. It moves coal and petroleum products
from the Region to rest of India. Railways are conscious of the strategic importance of
this area as the States of the Region share international borders with Bangladesh, China,
Myanmar, Bhutan and Nepal. It also serves as a rail head for the landlocked Himalayan
countries of Nepal and Bhutan and provides interchange, facilities with Bangladesh.

Sir, I am from BTAD area of Assam, which is least developed region of India. The
area is an agro-based economy, which is the only source of livelihood of the people.
Industrialization and other employment opportunities are scant. I would like to bring the
following few points to the notice of this august House:

The development of the Railway system in the North-Eastern Region under NF
Railway has not been taken up with a momentum. The people of North-Eastern Region
must be provided with railway facility of double track system. It is a common aspect that
trains are running late, sometimes from five to twenty hours because trains are running

with a single track.

Electrification of entire North East Frontier Railways may please be done within
stipulated time on an urgent basis.

Bogibeel Bridge Project is a combined road and rail bridge in the Dibrugarh District

in Assam, which is expected to complete in 2017.
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The Bogibeel Bridge Project, situated 17 kilometres downstream of Dibrugarh,
spans the Brahmaputra River and will connect the town of Dibrugarh in the South to
Dhemaji to the River's north. The Bridge is located just over 20 kilometres away from
the Assam-Arunachal Pradesh border and is thus expected to act as an alternative to the
Tezpur Bridge in providing connectivity to nearly five million people residing in Upper
Assam and Arunachal Pradesh.

Bogibeel is the fourth rail-road bridge to come up across the river in Assam. Due
to its location, the bridge will be of strategic importance to India as it will significantly
enhance India's ability to transport troops and supplies to its border with China in
Arunachal Pradesh.

Bogibeel Bridge will provide a connection between the Rangia-Murkongselek
section of the North East Frontier Railways on the north bank of Brahmaputra and
Lumding-Dibrugarh section that lies to the south of the Brahmaputra. A new Dibrugarh
railway station, expected to be the largest in the region, has been proposed and is to be
linked to the Rangia-Murkongselek line via Chaulkhowa and Moranhat. The Railways
have initiated the gauge-conversion of the Dhamalgaon to Sisiborgaon rail line to the
north of the bridge and commissioned the 44-kilometres-long Chalkhowa-Moranhat line
to the south.

Sir, T specially request the hon. Minister to have a stoppage in Tangla (Udalguri
District) in 224 11/Naharlagun-New Delhi AC SF express.

Tangla have a diverse population and a prominent business area and it is having

various small-scale industries. A number of tea gardens are located there.

The people of this region have to move either Rangiya or Guwahati by road to catch

a train. It will take at least 3 hours journey from Tangla.

Due to poor rail connectivity, the people of the area face a lot of inconvenience. An

additional stoppage at Tangla Station will facilitate their smooth journey.

Sir, Hattigor near Tangla has a permanent Army camp. If Tangla gets a stoppage in
the said train, it will be a great help for the soldiers because they have to bring their huge

luggage to Rangia or Guwahati which is very difficult for them.

Sir, I would like to bring this fact to the notice of the august House that many national
schemes and projects had been implemented under the UPA Government which are almost
dropped or stopped due to various reasons. In a large number of projects, construction has
already taken place. If the projects do not continue, the entire construction work that has

already been done will be damaged.
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Regarding railway connectivity and infrastructure related matters, which are
important for the improvement of the railway network in the State of Assam and will
benefit other North-Eastern States, correspondence had been made by Shri Tarun Gogoi,
hon. Chief Minister of Assam, with the hon. Minister of Railways, Government of India,
vide letters dated 5th July 2014, 21st February 2015, 4th July 2015 and 29th January
2016.

Sir, with this, I support the Bill.
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Fel IR ST 8 3R 999 U= 2] Ugd Tl 8, a1 o7 o< 81 Sl &, SAfoiy 3ud] $ls
a1 Rvcd 91 IS 30T & ST & 59 Tell RITH B e BT TS 3R 3TUHh)
TS TS gy S U g s} & ey, # oo ATt b1 FHIG el € SR A AT
Bl g o 2o S Ai vl €, 52 59 991 | SISl 1Y, g=yare|

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Shrimati Ranee Narah.

Is it your maiden speech?

sfelt I IRTE (3r): FvgaTe AIeR, 9% A wed Wi 2l L(@aE)...
3o W 3% B | U U offey, iU B Wit | e S ofR iU &
153 UfsTeT Wga el STt b1 g=aTe Il g 6 S8 el I [T H ST 3R gt U
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creel FRTeme® 21 59 Aef-$% & fog SIS ehv 78 81 $99 el o o @
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FISTHT H U fhel e & 11U 200 BRI $UT e B Bl a1 Bel Ts , b Aied-sve
¥ forg 1S Ao e &) TS 1 ugd a7 SfY ik wohia Sft & w9 7 Ffl-dw 1 9ga
I < TS oftl 3ot AT -Sw 7 et 91-9<) A g8 €, o - wRmEre i,
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A #, $fe=1 S 3R rofia Sft & S # fag v 91 et g aret i T, i Arel-se
& g 3l T Tl B1S AT 8l &1 g 81 e, A1-g%e & AR, WETed,
BT Y3 3R ANl & U 59 doic | Bis Wikifthe TqisTel 781 81 A=Iay, g9
ST ¥ Ugel <l &, ofd HY §o7T 3177 o1, 3R I €917l 9 Vol 7=l Bl & A1 IR &1l &
forg AT <R 3T 9, feER 4 Yo w3l B & A1 R & forw Jiee ard 9| gAR 3rd
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st T ARTE: 3w | Siet WR Y railway station 7, a8 IR IO & forw arew
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B AT I T B

SHRI RIPUN BORA (Assam): Thank you, Sir, for allowing me to take part in the
Appropriation (Railways) No. 2 Bill, 2016.

Sir, railway connectivity in the North-Eastern region is the worst in the country.
That is why you can see that four hon. Members have taken part in this discussion just to

bring the issues to the notice of the hon. Railway Minister.

Sir, I want to quote one very beautiful statement of the hon. Railway Minister made
in his Railway Budget on the North-Eastern region. He said, 'Better connectivity to the
North-Eastern States is of utmost priority for our Government.' But, unfortunately, this
beautiful statement is not reflected in the Budget provisions for the North-East region.
For example, allocation for the North-East in 2015-16 was ¥ 35,065 crores. And, this
year, a provision of ¥ 40,000 crores has been made. It means, there is only an increase
of ¥ 5,000 crores! Sir, this statement of the hon. Railway Minister is not reflected in the
Budget. These examples clearly show that no new projects have been declared and no
new trains have been announced as has already been mentioned by my other friends. And,
the most important part is, the hon. Railway Minister this year and also last year has given
top priority to passenger amenities, upgradation, restructure and modernization of railway
stations and systems and transformation of rail network. Sir, simply improving some
amenities or some system at some railways stations of the metropolitan cities or simply
maintaining better performance in some particular trains like Rajdhani, Shatabdi or
superfast train does not reflect the entire better performance of the Railway Department.
So far as our Assam is concerned, except Guwahati, all the railway stations in Assam
are in a very, very bad shape. Not to speak of cleanliness, not to speak of waiting room,
even there is no provision of drinking water also. There is no proper toilet. There is no
drinking water and nothing. So, I urge upon the hon. Railway Minister to take note of

these problems. He should take remedial measures in the days to come.

Sir, during the UPA Government, twenty-five more proposals for improvement of
railway connectivity were taken in Assam and North-East States. But, unfortunately, in

this year's Railway Budget, there is no mention about the implementation of these twenty-
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five proposals. The Railway Minister, in his Budget, took pride in launching the broad
gauge railway line from Lumding to Silcher. But, it is not his pride. This is a project started
by the UPA Government and this is a project completed by the UPA Government.

Now, there are other projects to connect this broad-guage network — Agartala,
then Mizoram and Manipur, Arunachal-Jiribam. But these were not mentioned anywhere
in this year's Budget. There is a simple mention of 34 new projects for the North-East
Railways but there is no specific mention. Sir, it is a matter of surprise that simply by
increasing T 5,000 crores in the Budget in comparison to the 2015-16 Budget, how will
it be possible to implement 44 new projects? That is also totally vague. In the Railway
Budget, nowhere it is mentioned what were these new 44 projects. So, I want to draw the

attention of the hon. Railway Minister to this particular point also.

Then, there is another important point to which I want to draw the attention of the
hon. Railway Minister. We welcome as he has announced many high-profile and high-
tech schemes like Rail Auto Hub at Chennai, Boost to E-Catering, creation of dedicated
North-South, East-West and East Coast Freight Corridors. We welcome all these. But,
so far as the North-East Region is concerned, there is a long-standing demand for the
establishment of a factory of railway coaches, but nowhere in the Budget, this has been
mentioned, and there is no assurance also. Apart from that, regarding this double tracking,
everywhere there is double-tracking system but only in Assam we have been deprived of
double tracking system. So, I request the hon. Railway Minister to take steps so that in the
next year, he can make provision for the double tracking system in our North East region.

...(Time Bell rings)...

Sir, I will take one minute only. Different Union Ministers from New Delhi visited
Assam during this two-year term of the NDA Government led by BJP, 257 times. Sir, 1
am saying this on record. Different Union Ministers from Delhi visited Assam 257 times
during the last two years. It is a very surprising matter that no project, no fund have been

announced for Assam. Then what for have they visited Assam 257 times?

Sir, I remember having read in one of the newspapers the Railway Minister's
statement that Mizoram, Manipur, Arunachal Pradesh and Meghalaya could not be
connected by Indian Railways because of the hilly terrain. I don't agree to it. If the UPA
Government can construct the railway line from Jammu to Katra, by covering all the
mountains making long tunnels, if Indian scientists can go to the space and go to Mars,
then why not the Indian Railways, our Indian Government, lay the railway line to the

hilly places?
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Sir, there is a very long-standing demand that Class-III and Class-IV jobs of the
Indian Railways in Assam and the North-Eastern Region should be reserved for the
candidates of Assam and the North-Eastern Region. I agree that there are some technical
jobs, highly qualified jobs, Class-11 and Class-I jobs; let them be competitive to be filled
on an all-India basis. We don't object. But, the Assamese youth or the youths of the North-
Eastern Region are not so incompetent that they will not be able to work in Class-I'V jobs
or Class-III jobs. So, my humble submission to the hon. Railway Minister, through you,
is that he should take care so that the Class-Il1 and Class-IV jobs in the Indian Railways
in Assam and the North-Eastern Region are kept reserved for the candidates of Assam
and the North-Eastern Region. I hope, the hon. Minister will take a serious note of the
major problems of the Assam and the North-Eastern Region and that he will take remedial

measures to address these problems. Thank you.

SHRI RAJEEV SHUKLA (Maharashtra): Mr.Vice-Chairman, Sir, thank you for
providing me an opportunity to speak for a couple of minutes. I would like to congratulate
him for getting this debate expedited in such a short span of time. There may be one
reason and that is that, my friend, Shri D. Raja, for the first time, did not participate in this
debate. Otherwise, normally he speaks in every debate.

Sir, I would like to seck two-three clarifications from the hon. Minister. Firstly, the
growth of the Indian Railways, by and large, is dependent on the gap between revenue
and the operational cost. I would like to know from the Minister the quantum of today's

operational cost, the revenue and the gap. In 80s it used to be 20 per cent.
[MR. DEPUTY CHAIRMAN in the Chair]|

But, Sir, three-four years back, it has come down to 8 per cent only. I just want to
know whether he is able to enhance the gap or he is not able to enhance the gap. One
of the things which are most important is the branding of the trains. That idea had been
mooted and there was a proposal to brand the trains and that it should be given for the
massive advertising sector so that a lot of revenue is raised out of that. Has he taken
some measures to enhance the revenue by which this gap is increased and growth and
development of the Indian Railways is done? For one thing, I would like to congratulate
Mr. Suresh Prabhu, my old friend, that, for the first time, he has not dangled the carrot
of new rail lines and new trains. Otherwise, those files would pile up in the Ministry and

nothing happens. MPs had been crying for decades for not having the rail lines built.

Another important thing which [ wanted to find out from the Minister is that during
Dr. Manmohan Singh's Government, the work of Amritsar and Kolkata freight corridor

had been initiated to build a new railway track.
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But what I have seen is that there are still lot many patches and the work has not
been accomplished. So when is this task going to be accomplished, is the second thing

which I would like to know from the hon. Minister.

Thirdly, the superfast trains like Rajdhani are being launched but they are still not
able to maintain the average speed of 100 k.m. per hour. Even if they run at the speed of
130 k.m. per hour., because of the signal staff, massive in-between stoppages, unnecessary
stoppages, they are not able to maintain even the speed of 100 k.m. per hour. I would like
to know as to what he is doing in order to give a plan by which the superfast trains are
able to run at the speed of minimum 100 k.m. per hour, so that the point raised by Shrimati
Ranee Narah that you should give a superfast train for North-East, is not required. If these
trains don't take 39 hours to reach Siliguri, Silchar or somewhere else, then you would be

able to achieve your target.

The last point is: Is there any proposal to launch private trains like in Britain? They
have given it to the private sector. There is a competition between Government trains and
private trains. The private trains are also giving good facilities and the punctuality is also

being maintained.

So these are the four things which I wanted to know from the hon. Minister. Thank
you, Deputy Chairman, Sir, for providing me this opportunity.

SHRI SURESH PRABHU: Sir, I wish to thank all the hon. Members for participating
in the discussion and all others who are present here, without participating, and supporting
the Bill, including Mr. Raja. I wish to thank all of them for being here and providing

moral support as well as oral support.
MR. DEPUTY CHAIRMAN: Mr. Raja will always support.

SHRI SURESH PRABHU: So I wish to thank all of them for doing this. Sir, this
Budget, essentially, was trying to address some of the challenges that the hon. Members
have mentioned. One is, there is a growing demand from various sections of the people
that they need more trains; they need safe travels; they need better facilities; they need
speed. They need different kinds of travel experiences because somebody wants to go by
a superfast train and he is willing to pay more; somebody wants to go by an average train,
but wants to pay less. So, there are different kinds of challenges and different kinds of
expectations from the railways. To meet all this, this Budget, actually, has been targeted.
So if you are really looking at it, we are really trying to meet all these very conflicting

and very different kinds of demands from the same organisation. This must be the only
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oganisation in the world which has to cater to such diverse and different expectations.
So, we are really trying to do that and I am very happy to say that we are really trying to
work on that.

Sir, first, I will come to the problems which the railways have been facing and
then I will come to the very good points that my good friend, Mr. Rajeev Shukla has
mentioned. But, generally, one of the major challenges of the railways is that it is a part
of Government of India. It is not like NTPC or NHPC. It is not a separate company. It
is an integrated part, as a department of Government of India. At the same time, people
expect it to be run as also a commercial enterprise. So, this, actually, is a problem. You
asked about operating ratio, the ratio of total working expenditure to total traffic carnings.
That is something which should be used as one of the parameters to judge whether this
organisation is working on commercial principles or not. At the same time, being a part
of Government of India, people expect that we should provide concessional travel;, we
should help people to travel as much as possible. So, actually speaking, this is a major
paradox that we want to run as a commercial organisation and, at the same time, it should
be a part of Government of India and, therefore, must meet social obligations. So this is

one of the major challenges, the railways is facing.

Secondly, the Railway organisation, as such, the Railway Board, which has been
there for long time, is working in different silos. But to deliver on the ground, we need
everybody to come together. So, this again, is one of the challenges. There is engineering;
there is mechanical; there is electrical; there is traffic; there is accounts. So, in this year's
Budget, we are trying to say that we are, actually, working on some seven different
missions. On that one person was asking a question on Friday. I didn't hear him properly.
We have, actually, set up Mission Directors for each of these. We are going to take these
seven Missions of 25 Tonne; Mission Zero Accident; Mission PACE (Procurement and
Consumption Efficiency); Mission RAFTAAR for increasing speed, in 2016-17 as well
as beyond; Mission Hundred Sidings, which my good friend mentioned; as well as
Mission beyond book-keeping to bring in accounting reforms, as well as highest capacity

utilisation.

So, all of this has been one of the major principles when we had started working on
it. Sir, many Members wanted to know as to what our achievements are. I will not go into
many achievements because, for the first time, in the Railway's history, we have given the
Action Taken Report on each of the point that was mentioned in 2015-16 Budget. So, the
2016-17 Budget is actually giving the Budget document, which has an annexure which
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gives 139 points on which we have taken action. But there are some salient features.

Some Members particularly asked about doubling, etc. Sir, in 2015-16, we have achieved
doubling of 973 kilometres; new lines, 813 kilometres; gauge conversion, 1042 kilometres,
which aggregates to 2,828 kilometres. Sir, this is the highest ever achieved. It is not just
the highest but probably 15-16 per cent more. For example, in doubling projects, we spent,
in 2014-15, ¥ 3,881 crores; in 2015-16 (R.E.), ¥ 9,000 crores, I 9,007crores to be more
precise; and in 2016-17 Budget, which all of us are going to pass soon, there is a provision
¥ 25,119 crores. So, the doubling amount has been increased from ¥ 3,881 crores to now

¥ 25,119 crores only in the matter of two years because this is what we need.

The hon. Member asked whether there is a provision for doubling of lines in Assam
or not. I would like to say that first you must put single line. You must convert the line,

and then we can think about doubling.

We, actually, have created a Budget which is 250 per cent more year-on-year for

doubling. This is unprecedented, and that has been something like big,

Sir, the same thing is for electrification. The hon. Member wanted to ask about
electrification. Sir, in 2014-15, the amount of money spent on electrification was I 1,391
crores, which created a physical achievement of 1,375 kilometres. In 2015-16 (R.E.) it
has been increased to ¥ 2,263 crores, and the kilometres achieved are 1,600 kilometres.
But in 2016-17, we are targeting I 3,396 crores with a target of 2,000 kilometres. Sir, in
addition to this, we are working with the Ministry of Power so that we will not invest our
own mongey, the Railway will not invest money, the Ministry of Power has a company,
which will invest money into electrification, and we will use the entire resources for
electrifying the network as fast as possible. It will reduce the cost; it will be good for
environment; and it can increase the speed of trains. Therefore, this is again the target to

increase electrification in a significant way.

Sir, we are also working on setting up of a SRESTHA, a dedicated organisation
for research and development. I know all of you will be agreeing that if we do not invest
today in tomorrow's requirements, we will be repenting a little later. So, we must have
a research and development organisaiton. I had a meeting with Dr. Saraswat, who is a
member of NITT Aayog, only day before yesterday, and he is going to give us a report in
the next one month, and then, we will try to take it further.

Sir, we are also creating Railway Planning and Investment Organisation to take

care of these various requirements as well as organizational restructuring like merger
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of cadres, reorganization of Railway Board. Sir, and more importantly, why we could
increase the speed because we delegated all the powers that the Minister had for tendering
to the General Mangers. So, the General Managers are able to take decisions, which,
otherwise, used to take two years-plus. We have now brought it down to less than six
months. So, this is something which has happened in this year. But the speed that will
happen in the next three years will be even more than this. I will come to it later as to how

it has resulted in more capital expenditure.

Sir, we are also working on rationalization of tariff structure. Sir, you will agree that
many times the Railways were charging so much that people moved away the traffic from
Railway to road, and we lost the money. It is because two-thirds revenue of the Railway
comes from freight. So, if you lose that money, then, Railway will be in a very serious
financial crisis. So, to ensure that, we have reduced the peak season charge that we charge

during the busy season, therefore, the traffic will hopefully come to us a little more.

Sir, we also changed the project appraisal rules and many things. So, I think, in a
next few years' time, we will see a bigger result of whatever we are trying to do as a result
of this.

Sir, as I said, this year, the idea is to improve the quality of travel. So, we are actually
introducing five new products. One is Antyodaya Express, which our Prime Minister
believes in, that our entire Government is working for those sections of people who really
need our help. So, we are starting the Antyodaya Express completely unreserved but
super-fast service. Deen Dayal new coaches will be added, which many of the Members
were asking, which will be adding to some of the busiest routes so that this will be again
though unreserved coaches with potable water and high number of mobile charging

points.

For reserved passengers, we are starting Humsafar, which is fully air-conditioned,
IIT AC service, with an optional service for meals. So, the people can choose the type of
meal they want. The 7ejas which will showcase, Mr. Rajiv Shukla was asking, the future

of train travel in India.

This year, we have already started the Gatiman Express. 1 have . got some very
good feedbacks from the people who travel in the Gatiman Express. Some say, "We can't
believe it is a train and not a plane." Some people say, "It is a train, but do not think that

it is in India." So, these are the types of services that we are trying to offer.

From Varanasi to Delhi, we have started a train Mahamanya Express, which, again,

has fantastic coaches with very good interiors. And, this is for common people. When the
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first photograph appeared in the social media, people thought that it was not an Indian

train and it must be a foreign train. It is working and plying today.

The Tejas will actually work like this. We will offer onboard services, such as,
entertainment, local cuisine, wi-fi, etc. We are trying to ensure accountability and

improved customer satisfaction.

Humsafar and Tejas will work on cost-recovery basis because those who cannot
afford to pay more, those who are really common people, the Railways will take care of
them.

Uday is a double-decker express, which will be having a marked capacity of almost
40 per cent more. So, you can leave at night and reach in the morning. These are the

foreign kinds of products that we are trying to provide.

The infrastructure investment in the Railways, in these particular two years, has
gone up considerably. During 2014-15, it was T 58718 crores. In the previous plan period
average was less than ¥ 40,000 crores. During 2015-16, it has gone to I 94,000 crores
approx. And, it will further be increased to ¥ 1,21,000 crores in the year 2016-17. In
the next three years, we are going to increase the speed of commissioning railway lines
to about 19 kilometers per day from the present level of 7.7 kilometres per day. The
augmentation of network capacity will actually result into investment of about rupees four
to five lakh crores in the next three years' time. You will be happy to know, the economy
will benefit immensely. The demand for sleepers, cement, steel, cable, wagon, etc. will be
exponential. I am just giving you an example. The order for rails alone will be something
like ¥ 16000 crores; sleepers, T 6,500 crores; cement, T 8,000 crores; signaling, ¥ 24,000
crores; steel T 10,000 crores,- wagons and locomotives, ¥ 70,000 crores. So, just imagine
the impact of this increased capital expenditure on economy also, Not only in terms of
augmenting capacity and helping people, but it will also result into a huge benefit to the

people. Therefore, we are very happy that we are working on it.

My good friend from Assam was just now asking as to why we do not increase the
expenditure on various things. Sir, I will complete just in a minute. I want to tell you that
if you take the average capital expenditure on Railways during UPA I and UPA-II, it was
% 1400 crores. If you take the average of the last two years including 2016-17 — it is not
to blame anybody, but only because you mentioned about UPA — it is about I 33000
crores. So, you can imagine whether we are doing something which is more than expected

or not. The average kilometres that you had done during UPA-I was 1,477 kilometres,
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and during UPA-II, it was 1,520 kilometres. Now, it is 2,292 kilometres. And, as I just
mentioned, the speed, which is going to increase, would mean that we have actually
increased it more than this. Therefore, 1 feel that we must work together to increase the
capital expenditure and to bring more and more project implementation. To do this, we
are taking various measures. One is delegation, bringing complete transparency, putting
all the works/contracts on e-platform. We want to make sure that everything will be
available on e-tendering. We are also working through public sector undertakings. As you
know, it is not possible for the present organization of the Railways to increase capital
expenditure to such a level. So, we are asking some of the special organizations of the
Railways to actually implement the projects. This, again, will result into more and more
capital expenditure being incurred over a period of time. Therefore, I am sure that in the
course of the next few years you will see even a better job. As regards the ROBs and
RUBs, some of the Members have asked about this. Earlier, we used to spend, in the last
five years, 1166 crores per year. Last year, we have increased it about T1000 crores. So,
again, in ROBs and RUBs also, we are trying to increase in a very substantive way. I
know that all of this is something which will really bring in a completely different kind of
railways in the next ten years' time. But to make that we really need to work in a sustained
manner, as part of a plan, and, therefore, we are working on it. In the last 65 days, since
the Budget has been presented this year, we are trying to work on all the points that you
mentioned on freight business. They have, actually, been implemented. We have already
implemented about the passenger business, six different announcements which I made in
the Budget. Six Budget announcements on traffic have been implemented. As regards the
others, we have already worked on including Gatimaan Fxpress. We have already set up
the Non-Fare Revenue Directorate, etc. So, you can see that we really mean business. We
want to work in a manner that will actually bring in a change in the Railways which all of

us want, as a country, should develop.

Sir, you wanted to know about the various allocations to States. Sir, if you permit

me, I will just read it out for all the States.
MR. DEPUTY CHAIRMAN: Please, please.

SHRI SURESH PRABHU: Sir, in Andhra Pradesh, the amount of money in
2013-14 was T 1,024 crores. In the last year, it has become more than double. At that time,
Andhra Pradesh was undivided. Now, I am talking about Andhra Pradesh and Telangana
separately. It was ¥ 2,659 crores last year and it is ¥ 2823 crores this year. In Assam and
North East — something that you are really interested — in 2013-14, the amount was
¥ 2,330 crores. In 2014-15, it was ¥ 5,241 crores. In 2015-16, it was ¥ 5,368 crores, and
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this year, again, it is ¥ 5040 crores. So, you can imagine how much has been the increase
for the North-East and as far as the Assam is concerned. ...(Inferruptions)... In case of
Bihar, it was T 1,244 crores. Last year, we increased it to ¥ 2,489 crores and this year, it
is ¥ 3,171 crores. In case of Chhattisgarh, it was T 379.8 crores in 2013-14, the last year
of the UPA-II. We increased it to ¥ 464 crores last year; ¥ 1,304 cores in 2015-16 and
% 1,738 crores in 2016-17. In case of Gujarat, it was ¥ 721.8 crores. It has now gone to
¥ 3,530 crores. In Himachal Pradesh, it was ¥ 56 crores in 2013-14. It has gone up to
¥ 310 crores this year. In case of Jammu and Kashmir, it was ¥ 1,044 crores. Last year,
it was ¥ 1,643 crores and this year, it is ¥ 1562 crores. In case of Jharkhand, it was
% 654.2 crores. Last year, it was ¥ 1,894 crores, this year, it is ¥ 2,235 crores. In case
of Karnataka, it was ¥ 909 crores in 2013-14, last year of the UPA-II. Last year, it was
¥ 1,315 crores; it was ¥ 2,496 in 2015-16 and T 2,779 crores in the current year. In case of
Kerala, it was ¥ 265 crores in 2013-14. Last year, it was ¥ 324 crores. In 2015-16, it was
¥ 1,098 crores and in the current year it is ¥ 1,041 crores. I am telling you that the Chief
Minister of Kerala came with his Cabinet and also senior MPs — I don't know whether
you were there — and he told me whatever we discussed, we are trying to implement all
of that in spirit of it. In case of Madhya Pradesh, it was ¥ 748.9 crores in 2013-14. It was
¥ 3,561 crores last year and T 4,325 crores in 2016-17. In case of Odisha — my good
friend is very much concerned— it was X 812 crores in 2013-14. It was ¥ 1,465 crores in
2014-15. It was ¥ 3,712 crores in 2015-16 and it is ¥ 4,682 crores in 2016-17. Now, tell

me I should reduce it or what should I do. In case of Punjab. ... (Inferruptions)...

SHRI BHUPINDER SINGH: Sir, the Railways get the highest revenue from the
State of Odisha. About 10 per cent of the total revenue the Railways get from Odisha.

SHRI SURESH PRABHU: But that they were giving you carlier.

SHRI BHUPINDER SINGH: No, no. You will give it now and we will give you
more. Please say that on record and accept it. The whole country should know and the

House should know. That is why I thank you very much.
MR. DEPUTY CHAIRMAN: All right.

SHRI SURESH PRABHU: In case of Punjab, it was ¥ 236.9 crores. It was ¥ 141
crores in 2014-15, T 823 crores in 2015-16 and T 1,114 crores in 2016-17. In case of
Rajasthan, it was T 585.7 crores in 2013-14, then it was I 742 crores which went to
¥ 2,511 crores and now it is ¥ 2,802 crores. In Tamil Nadu, from ¥ 922 crores, it has
gone to ¥ 2,042 crores in 2015-16 and to ¥ 2,064 crores in 2016-17. In Telangana, which
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obviously did not have comparison because that didn't exist, it has gone up from I 755
crores to ¥ 790 crores. Then, I take UP. It is very important. I know even my good friend
will be interested to know about U.P. It was ¥ 1,034 crores in 2013-14. It went to ¥ 4,516
crores in 2015-16 and now this year, it is ¥ 4,923 crores. So, you must also thank my
colleague, the Minister of State for this. Then, take Uttarakhand, from ¥ 240 crores, it
went to T 450 crores and this year it is ¥ 458 crores. Then, I come to West Bengal. My
good friend, Shri Derek is not here. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Tapan is here.

SHRI SURESH PRABU: From ¥ 1,604 crores, it has gone to ¥ 3,796 crores last
year and it is T 3,820 crores this year. Why I am telling you this is because this has been
given to all the States to ensure that we take care of all parts of the country at the same
time. Railways belong to India and Railways must also take care of India. Therefore we

must ensure that all the different States must get a proper allocation.

Sir, the North-Eastern Region has been something about which my friends wanted
to know and I am also interested to tell about it. Sir, if you permit me, I will take only
two-three minutes in telling about this because many Members asked about it. This year,
we introduced direct train connecting Itanagar to the National Capital in February, 2015.
Meghalaya saw the first broad gauge line with introduction of passenger train in November,
2014. We also completed gauge conversion project, i.e., Rangia-Murkongselek of 510 km.
length and it has connected north bank of Brahmaputra on broad gauge. Lumding-Silchar
has been converted in November, 2015 and thereby Barak Valley was brought on broad
gauge network. With conversion of Badarpur-Kumarghat-Agartala meter gauge line into
broad gauge, Agartala, the capital of Tripura, has been brought on broad gauge on the
20th of February, 2016. We have also brought Mizoram and Manipur on broad gauge
with the commissioning of newly-converted Kathakal-Bhairabi and Arunachal-Jiribam
broad gauge line. In 2016-17, the entire railway track in the North-Eastern Region shall
be broad gauge as we plan to wipe out the remaining meter gauge by converting into
broad gauge. In 2016-17, we are also seeing the fast tracking of Dimapur-Kohima and
Bhairabi-Sairang new line and therefore I am very sure that in 2015-16 and 2016-17,
we will take up the complete work in the next two-three years' time. ... (Interruptions)...
So, I don't know from where you got this statement. I never said this. So, probably, you
read somewhere wrongly, I must have said that we are converting everything. We never
said that we are not going to bring it because of hilly region. We want to make sure that

we will do it. In case of Meghalaya, you will be very happy to see that there are two
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projects in progress to provide rail connectivity to Meghalaya, namely, Teteliya-Byrnihat
new line and Byrnihat-Shillong new line, and the total outlay for these two projects is
Rs.460 crores. So, all of these things are in the pink book. So, if you look at the Budget
statement when you read only the Budget speech, probably, you may not find it. The
real capital expenditure is mentioned in the pink book. In fact, the same thing happened.
If you announce a coach factory, it is very easy to mention in the Budget speech that
'‘we will do this, we will do that'. It is like a Preamble to the Constitution. But there
is no provision in the Constitution that Constitution will not apply. The same thing is
with regard to the pink book that nothing will apply. So, unfortunately, that is what has
happened. ...(Interruptions)... Please. I will come to that later. But we believe that rather
than making a statement in the Budget speech, we will actually make sure that a provision
is made in the Budget, i.e., in the pink book. So, all of what I have mentioned to you is
actually provided in the Budget so that this can be implemented in a proper manner. 1
know the concern of all of you that we must have everything for the common man. I
don't want to take your time but all of this, a big part of this Budget, is essentially for the
common man, for the weaker sections because that is a priority of our Government. So,
you can find it from many, many provisions here, which I think, if you permit, Sir, I will

lay on the Table rather than reading it.
MR. DEPUTY CHAIRMAN: Yes, yes.

SHRI SURESH PRABHU: Then, Sir, I come to recruitment of Scheduled Castes
and Schedule Tribes. It is a very important issue. Sir, in 2008, there were 8,146 vacancies
identified for filling up. And now, I am very happy to say that 99.55 per cent of these
vacancies have been completely filled up. So, we have taken care of, more or less, all

these issues.

Now, speed of the train is a very important issue. Sir, as I told you, we have already
created a separate mission. We are trying to do many things. Gatiman is one part; Tezas
train would be another part. There is something we are doing on an experimental basis;
I don't know how far it would succeed — There is a Spanish company called Talgo; we
are bringing a train that would run on the existing track, which might reduce the travel
time between Mumbai and Delhi by as much as five hours. Therefore, if that happens
successfully, we will be able to actually travel in the shortest time, without the much of
the capital expenditure, where tracks are involved. We would actually be able to manage
this too in a significant way. So, speed is one of the very important issues. We are trying

to overcome it. I told you about Kashmir also; we are taking care of that.
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Sir, Mr. Rajeev asked about the operating ratio, which is a fact. The challenge is,
this year, we have a big problem. There is the Pay Commission liability. The Bonus Act
was amended by all of us. That increased the liability of the Railways, Railways being
the largest employer. Despite that, we are able to work on a modest operating ratio, which
would not deteriorate as compared to the previous years, but obviously, under stress. We
are working on it. And, therefore, we are working on many things, including creating of a
National Plan for Railways. Today, what happens is, if you make a demand, I say, 'Okay. I
will do it'; if he makes a demand, I say, 'l will do it.' As a result, we don't have an overall,
big picture of how the Railways network should be looked at. So, we are consulting all
the stakeholders, including hon. Members of Parliament, State Governments and public

representatives.
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are also working on Environment issues in the Railways. We have created a new

Environment Dirctorate. Just today, we signed an agreement with the hon. Minister of
Environment; we are going to plant trees along the railway line and we have signed an
agreement involving State Governments also. So, we would take this forward. We are
also working on the employees, who are the backbone of the Railways. I must put on
record that their sincere, dedicated and honest work has resulted in the Railways
running despite all odds. We have decided to have toilets for loco-pilots in their own
cabins. It was something inhuman not to have a toilet for a loco-pilot who is going to
drive for 15-16 hours. So, we are starting loco-pilot toilets in their cabins itself. We are
also trying to provide air- conditioning. We are trying to give new uniforms to our
people. Trackmen are another very important segment. We are trying to take care of
trackmen, loco-pilots, Station Masters, all of them. Also, MPs have contributed
significantly. I must put on record a gencrous contribution of my good friend,
Shri Tarun Vijay, of ¥ 2 crores for station development. If all hon. Members agree and
if they could contribute ¥ 5 crores each, we would be able to develop Railways in a

much better way!

Sir, people have expected a lot about food. They are right. We are doing many things
on food. For one, we want to abolish the system of contract. We want to give back the
cooking part of that to the IRCTC. They would cook the food in very sophisticated and
mechanised kitchens, which would be sans human touch. The contractor's job would be

just delivery. So, we would be able to control the quality better. In addition to this, we
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are saying that e-catering would be started in most of the stations. So, you may order
whatever you wish to. Shri D. Raja might be interested in having curd-rice; he can get
curd-rice of his choice in the train. If our good friend, Shri Roy, wants to order Bengali
sweets, he can get the Bengali sweets. So, we would be able to do e-catering. We are

working on it.

Then, drinking water is one¢ of the very important points that you have mentioned.
And, yes, it is a fact; why should we not provide free drinking water? We have to do it.
Now, we are working ona completely different quality-check. So, all places where drinking
water is dispensed would be checked and examined by doctors as well and quality-checks
would be carried out, so that people get safe and free drinking water. In addition to that,
we have started water dispensers at stations. So, rather than buying Rai/ Neer for fifteen
rupees, you can get the same quantity for less than half the price. You could go there, fill
up your bottle with chilled, RO-clean water and drink it. This is another thing that we
have started. We are actually working on it. For Kalahandi. ... (Interruptions)...

SHRI RIPUN BORA: Sir, you are talking about providing drinking water on the
trains. I am talking about drinking water to be provided at stations also.

MR. DEPUTY CHAIRMAN: Let him finish first.

SHRI SURESH PRABHU: Kalahandi is something I have already told you. It is
not only mentioned in the Budget Speech, but I have also met the hon. Chief Minister.
We have said that we want to find out a solution to this. So, the Chief Secretary of Odisha
and our General Manager are working on what kind of manufacturing we could start in
Kalahandi. It is a very important issue. So, we would deal with that. You said that so many
Ministers went to Assam. For what? We don't know. I just tell you. For the first time in
the Railway history, the Railway Week last year was organized in Assam. It was one of
the major events. All the people came for it. This year we are organizing it in Odisha. The
priority is where we should organize it. Where it was never organized. It normally would
be organized in my State or his State. But we said, 'No'. We will organize it in a place
where we really need to do it. Stoppage is something which, I know, is a problem because
the more the stoppages, the more the delays; the speed goes down. Therefore, we must
have a proper balance between stoppages as well as the overall speed of the railway. It
is our priority. We are working with the State Governments. I am very happy to say that
all the State Governments, sixteen of them, have agreed to make partnership with us. We

are very happy that States are cooperating with us, including Odisha and I met the Chief
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Minister recently and reviewed it. Sir, this is going to be a game-changer. Railways have
been very, very centralized organization working only from Delhi. The action is in the
State, not only the State capital, even below that. So, unless you make them partners and
unless you work in the spirit of cooperative federalism, which our Prime Minister so well
articulates, we will not be able to do what we want to do. Therefore, we are working on it.
I am very happy that you have given all the suggestions. I will not respond to individual
suggestions, but I will take care of them. I will try to take them forward. I wish to thank
all the hon. Members for participating into this and, therefore, we would like to take it.

...(Interruptions)...

SHRIMATI RANEE NARAH: Will you be able to include Kamakhya railway

station for beautification? You have already taken 18 railway stations for beautification.
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I Tl It is dangerous to walk through that space. Please do something about it.

SHRI RIPUN BORA: Hon. Minister, are you aware that the new Sampark Kranti
train from Delhi to Silchar, Barak Valley of Assam, which was launched recently, derailed

eight times? So, what is the technical defect? I want to know from you.
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SHRI SURESH PRABHU: Sir, everybody wanted to know the strategy for high
speed train. It is the first time that it is coming to India. It will run between Mumbai and
Ahmedabad by 2023. I am very happy that you are supporting this idea by saying why
between Mumbai and Ahmedabad, why not here. So, I know, Mr. Pramod Tiwari will
be very happy to see that his party is also supporting this idea. It is a very good thing.
We will all work together and work on the high-speed train. Between that train, not all
trains can run at 300 kmph plus. We need train which will run between 100 to 200 kmph,
200 to 300 kmph. So, in all the new products that we are talking, we will bring in speed
improvement. What is the reason for delays in train today? It is because of huge strained
capacity particularly between Delhi and Kolkata route —from where passengers of major
populous States like U.P. and Bihar travel. On this route, we are working on 150 per cent
of the capacity which we must augment. Now we are trying to do that. You will see a
significant improvement as we go along. Definitely, in three to four years' time, we will

see a significant drop in the delays. Probably, we will be able to run a time-table freight
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train by then. We will be able to improve the speed. We will actually be able to make that.
For stations, you mentioned about the huge traffic on the stations. Why is it so? When
the station remains the same and the number of people increases manifold, what else do
you expect? Therefore, we are planning, as my good friend, Mr. Ripun, who has made his
maiden speech and I welcome it, was asking as to how to develop the stations. There are
many strategies. One is to convert the existing stations by adding customer amenities, but
transformative change is necessary. That is why we are developing 400 stations which
will be through the PPP model. It is a very complex model of development anywhere in
the world and it is the largest programme also. So, we are working on many things. The
first contract has been awarded for Habibgunj in Bhopal. We will actually award more
stations in the next few years' time. I will assure that once that is done, you will be very
happy to see that the railway stations will be different than what they are looking today. I
know that this is unfortunate that we are carrying a legacy which we need to change, but
it will be possible over a period of time. So, I really once again thank each one of you. I
am very sure that all the hon. Members will keep meeting me all the time. So, I will be
available for meeting them.

sft yftiex fg: W=, 9T TN B daily B & g ST St (former Minister,
Railway) = forar e, g 314l T 721 3111 As a policy matter, all trains should stop at all
the districts Headquarters. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You please write to him. He will send you a reply.
Now, the question is:

That the Bill to authorize payment and appropriation of certain sums from and out
of the Consolidated Fund of India for the services of the financial year 2016-17 for
the purposes of Railways, as passed by Lok Sabha, be taken into consideration.

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause consideration
of the Bill.

Clauses 2, 3 and the Schedule were added fo the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI SURESH PRABHU: Sir, I beg to move:
That the Bill be returned.

The question was put and the motion was adopted.



